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Tbe total contribution towards the fund will be 
Rs. 8,72,000.90 th e  amount in the Risk 
Stabilisation Fund will permit the coverage of 
fifty per cent of the loan taken for digging of 
wells from the banks. The balance of Rs. 
250/—of the loan per farmer with interest will 
be repaid by the concerned farmers them­
selves direct to the bank.

The operation of the Risk Stabilisation 
Fund will thus assist individual farmers in 
meeting the loss of Rs. 12/—only. Financing 
institutions will at tbe same time be encoura­
ged to finance well-digging operations in the 
absence of comprehensive hydrogeological 
survey reports which they usually insist upon 
before sanctioning loans.

Misuse of Medicines in Kolar Gold Mining 
Undertaking's Hospital

5059. SHRI MOHAMMAD ISMAIL: 
Will the Minister of FINANCE be pleased to 
state :

(a) whether a large quantity of medicines 
has recently been misused by the higher autho­
rities of the Kolar Gold Mining Undertakings 
Hospital :

(b) if so, the value thereof ; and

(c) the steps taken by Government to 
streamline the functioning of the hospital ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): (a) and (b). There are no reports 
to indicate that higher authorities of Kolar 
Gold Mining Undertakings Hospital have in 
any way misused the medicine stock of the 
Hospital. The local police, on certain infor­
mations raided the dispensaries of a few pri­
vate doctors in two small towns in Kolar 
Gold Fields and seized some stock of medi­
cines and injection vials, worth about Rs. 
150/—'only, reported to be disposed of in 
an unauthorised way by a male nurse attached 
to the Kolar Gold Field Hospital. The male 
nurse has been arrested and a criminal case 
registered against him.

(c) The system of search, existing for the 
Hospital employees has been intensified. 
Checking and counterchecking of stocks at 
the main drug store have been tightened to 
ensure that nothing Is removed from the stores 
uaauthorisediy.
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Setting up of Marine Training Institute in 
Gujarat

5061. SHRI JADEJA : Will the Minis­
ter of SHIPPING AND TRANSPORT be 
pleased to slate:

(a) whether Government of India/Govern­
ment of Gujarat propose to set up a Marine 
Training Institute in Gujarat ; and

(b) if so, the main features thereof ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND TRANS­
PORT (SHRI RAJ BAHADUR) : (a) No, 
Sir.

(b) Does not arise,
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Circulation of notes of Higb Denominations

5064 SHRI N. S BISHT : Will the
Minister of FINANCE be pleased to state :

(a) the number of notes of the denomi­
nations of Rs. ten thousand* Rs. five thousand 
and Rs one thousand in circulation in March*
1969, March, 1970 and March, 1971 ;

(b) the percentage of such notes to this 
total currency in drculation during M&rtft, 
1971;




